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Export of Cashewnuts to USA

2526. SHRI NAWAL KISHORE RAI: 
WiHthe Minister of CX)MMERCE t)epieased 
to state:

(a) whether cashewnuts exported to 
United States of America have t>een re
jected on account of high pesticide residues;

(b) if so, the bss suffered on this ac
count; and

(c) the connective steps talcen or pro
posed to be taicen by the Government in this 
regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF CX)MMERCE (SHRI SAL
MAN KHURSHEED): (a)to (c). According to 
Cashew Export Promotion Council and 
Export Inspection Agency. Cochin, no case 
of rejection of cashew kernels by USFDA 
has come to their notice, though there have 
been cases where consignments have been 
detained to assess the level of pesticides 
residence. The Export Inspection Agency 
has taken the folk>wing corrective steps:-

(1) To assess the magnitude of the 
problem and source of contamina
tion of cashew kernels with pesti- 
ckies. samples of cashew kernels 
from stages of productbn and from 
different processing centres were 
drawn and tested in EIA laboura- 
tory at Cochin.

(2) At present, samples of cashew 
kemels are being tested for pesti- 
ckie residues and certHcates is
sues to this effect as per the re
quirement of the buyers in USA 
and other countries.

(3) A technk^l consultant of EIA visits 
cashew processing units regularly 
and gives necessary advice to the

processors. EiAalsooonducts train
ing programmes for the workers/ 
technical personnelon the safe use 
of pesticMes. A brochure has also 
been brought out on pestk:kies and 
their use In cashew factory with 
assistance from the CEPC and cir
culated to all processors.

(4) Approved Fumigatbn Agencies 
have also been advised not to use 
of DDT/BHC or their formulatbns 
in c^hew factories.

(5) Circulars have been issued to all 
exporters on the illeffects of using 
DDT,BHC,etc.

(6) An All India Seminar on Pesticide 
Rescue in cashew kemels was or
ganised in Quilon (Nov. 1991) in 
which more than 100 delegates of 
managerial level from dafferent 
parts of the country partbipated.

Illegal Import of Chemicals

2527. DR. (SHRIMATI) PADMA: Will 
the Minister of FINANCE be pleased to state:

(a) whether the Directorate of Revenue 
Intelligence has detected large scale Hlegal 
import of chembals through air consign
ments during 1991 at Madras and other 
Airports;

(b) if so, the details thereof; and

(c) the conrective measures taken by 
the Government in the matter?

THE MINISTER OF STATE IN THE 
MINISTRY OFFINANCE (SHRI RAMESH- 
WAR THAKUR): (a) and (b). During Sep- 
tember-November, 1991. the officers of the 
Madras Zonal Unit of Directorate of Reve
nue Intelligence have ndioed 5 instances of 
import of diemkaOs through Madras Airport
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whera the desoiiplion andAx value hav« 
been misdedared rasulfing ki al6g«d ava-

sion of Customs dutytothe tune of Rs. 8 5 ^  
lakhs as per detais given below:-

S,No. Dadatsd Commodiy AtBgadduty0vasion
(Rs.kibkhs)

1. Sodium Bramide 14.00

2. Neomycin Sulphate 55.00

3. CaitMunezapine 8.00

4. Phenyiprine HCL 4.00

5. CaitMnezapine 4.50

Total 85.50

(c) The field formations have been 
alerted and directed to take all necessary 
steps to thwart such attempts in future.

newsprini trices

2S28.SHRISYEDSHAHABUDDM:Will 
the Minister of COMMERCE be pleased to
state:

(a) the average C F  price in rupees of 
imported newsprint of various grades paid 
by the STC during 1988-89, 1989-90 and 
1990-91;

(b) whether any contract has been 
signed by the STC for the year 1991-92;

4

(c) if so. the CIF price agreed to;

(d) the suocessivechanges in the whole
sale price at which the imported newsprint 
was sold by the STC to the newspapers 
since AprU, 1988, dale-wise; and

(e) whetfier any reduction in the whole- 
saie price is expected during the current 
financial year?

THE MINISTER OF STATE IN THE 
MINISTRY OF COMMERCE (SHRI P. CHI
DAMBARAM): (a) The average CIF of im
ported newsprint paid by STC is given be- 
low:-

Standard newspring

Yoar Qty.ki
thousand
UTs

C/Fvaftw
mCRNSS
(Rs.)

Avaraga
C F P U T
(Rs.)

1988-89 188 183.01 9735

1989-90 195 213.86 10967

199041 190 215.64 11350


